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SHRI H. N. BAHUGUNA : I am not 

used to say hard things. Therefore, I 
am not able to say anything except 
that the then Government committed 
errors of judgement a number of times.
I never said it. I do not want to say 
it again. But since hon. member want
ed to know, I may say that this has 
been an error of judgement on the part 
of the previous Government.

SHRI RAGAVALU MOHANARAN- 
GAM: In the statement given by the 
hon. Minister it has been stated that 
Rs. 21 crores have been spent on the 
project. Without entering into the de
tails, what made the previous Govern
ment or authority concerned just to 
start the work during the Second Five 
Year Plan period. Having spent Rs. 21 
crores now they say it is of no use un
less we know the results of Talcher 
and Ramagundam.

MR. SPEAKER: He has answered 
that question.

SH,RI RAGAVALU MOHANARAN- 
GAM: How have they spent Rs. 21 
crores?

MU. SPEAKER: According to him it 
is an error of judgement.

SHRI RAGAVALU MOHANARAN- 
GAM: Without entering into the de
tails and knowing about the feasibility 
of the scheme how they spent Rs. 21 
crores and after having spent Rs. 21 
crores, they have come to the conclu
sion that it was not feasible.

SHRI C. N. VISWANATHAN: The
hon. Minister said before this House 
that this happened due to an error of 
judgement of the previous Government. 
Will the hon. Minister make enquiry 
about the loss of Rs. 21 crores which 
is a national loss? They should have 
gifen up the fertilizer plant. Will the 
Government enquire into the matter 
and appoint a commission?

M»R. SPEAKER: That is only a sup
plementary.

SHRI H. N. BAHUGUNA; I am not 
the one who contributes to the philo
sophy of entrusting every question to 
Commission—whether the demand re
lates to mighty or the small men.
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fq̂ rc *rr qv*r q* *tt<tt fi ?qfrr3 
«TfT TtW 5FT | I

*ft Tm?m : *<*t q sqqqt fvf\£
#srqm, fafrc #r 3tt ?tVt q*ir?*n:
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|, ^ T faq q  »T5ft q f fm  q  *RT?m WTTrTT 
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MR. SPEAKER: It does not arise.
He has given a complaint.
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?fr qcfT f ts q p if t  *?
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Security Amount for Gas Consumers
i1“

*412. SHRI PUNDALIK HARI 
DANWE;

SHRI SUBHASH AHUJA:

Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS 

be pleased to state:
(a) whether ^ is a fact that the 

deposit amount is charged for the gas 
cylinders from the consumers;

(b) if so, the details thereof and 
amount taken by each company;

(cX what was the initial amount of 
deposit for each cylinder charged and 
whether the amount of deposit has 
now been raised;

(d) if so, the details thereof; and
(e) the reasons for raising the de

posit amount?
THE MINISTER OF PETROLEUM 

AND CHEMICALS AND FERTILI
ZERS (SHRI H. N. BAHUGUNA):
(a) to (e). A statement ii laid on the 
Tabl* of Lok SabhA.




